
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

January 3,16,057 16,04,768 19,20,825 7,374 35,079 42,453 6,820 25,941 32,761 3,16,611 16,13,906 19,30,517 92.49 73.95 77.17

Total 3,16,057 16,04,768 19,20,825 7,374 35,079 42,453 6,820 25,941 32,761 3,16,611 16,13,906 19,30,517 92.49 73.95 77.17

Institution of Criminal cases increased due to filing of 3,560 cases under M.V. Act as a result of automatic challan based on CCTV image capture.

One working day consists of 6 working hours.
Average loss of working days in 2025  (till 31st January) is  0 days .
Average working strength of Judicial Officers against average sanctioned strength of 1041 in 2025 (till 31st January) is 840 .

So, cumulative loss of judicial hours of all Courts in 2025 (till 31st January) is 6 x 0 x 840 =  0 hours . 

Case Clearance Rate of disposal w.r.t. 
institution

Institution, Disposal, Pendency and Case Clearance Rate in the District Courts of Odisha 
from 01.01.2025 to 31.01.2025

Institution Disposal Pendency 
Months

Opening Balance



Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

Angul 7549 83010 90559 143 1519 1662 207 1078 1285 7485 83451 90936

Balangir 6202 49501 55703 200 1799 1999 208 1750 1958 6194 49550 55744

Balasore 38131 93872 132003 866 1671 2537 585 941 1526 38412 94602 133014

Bargarh 5938 50003 55941 165 908 1073 124 466 590 5979 50445 56424

Bhadrak 25396 71501 96897 341 1222 1563 436 737 1173 25301 71986 97287

Boudh 890 19545 20435 51 323 374 38 195 233 903 19673 20576

Cuttack 37129 162025 199154 780 3675 4455 805 2285 3090 37104 163415 200519

Deogarh 776 18183 18959 35 241 276 16 142 158 795 18282 19077

Dhenkanal 8483 43785 52268 210 1086 1296 245 655 900 8448 44216 52664

Gajapati 467 8527 8994 19 278 297 24 299 323 462 8506 8968

Ganjam 10957 87878 98835 403 2893 3296 311 2399 2710 11049 88372 99421

Jagatsinghpur 10159 36903 47062 381 921 1302 608 845 1453 9932 36979 46911

Jajpur 20656 80638 101294 314 952 1266 365 534 899 20605 81056 101661

Jharsuguda 2883 40189 43072 61 1199 1260 100 807 907 2844 40581 43425

Kalahandi 3661 38524 42185 154 995 1149 99 861 960 3716 38658 42374

Kandhamal 753 17151 17904 50 533 583 24 306 330 779 17378 18157

Kendrapara 17054 45382 62436 635 566 1201 251 364 615 17438 45584 63022

Keonjhar 9169 49433 58602 163 931 1094 85 649 734 9247 49715 58962

Khurda 46142 161922 208064 862 3887 4749 859 2817 3676 46145 162992 209137

Koraput 3998 36874 40872 95 677 772 83 538 621 4010 37013 41023

Malkangiri 383 11655 12038 18 325 343 15 256 271 386 11724 12110

Mayurbhanj 11728 61835 73563 287 1763 2050 253 1223 1476 11762 62375 74137

Nabarangpur 818 23463 24281 39 394 433 57 407 464 800 23450 24250

Nayagarh 4797 27791 32588 204 557 761 139 631 770 4862 27717 32579

Nuapada 2135 17512 19647 66 330 396 66 311 377 2135 17531 19666

Puri 19956 61658 81614 386 1228 1614 406 1048 1454 19936 61838 81774

Rayagada 1680 17514 19194 60 830 890 49 507 556 1691 17837 19528

Sambalpur 5450 79517 84967 146 1276 1422 190 1005 1195 5406 79788 85194

Sonepur 2529 21489 24018 42 377 419 22 842 864 2549 21024 23573

Sundargarh 10188 87488 97676 198 1723 1921 150 1043 1193 10236 88168 98404

TOTAL 3,16,057 16,04,768 19,20,825 7,374 35,079 42,453 6,820 25,941 32,761 3,16,611 16,13,906 19,30,517

DISTRICT COURT PENDENCY from 01.01.2025 to 31.01.2025

Name of the 
Judgeship

Opening balance as on 01.01.2025 Institution from 01.01.2025 to 31.01.2025 Disposed of from 01.01.2025 to 31.01.2025 Pending cases as on 31.01.2025


